GOVERNMENT OF INDIA
MINISTRY OF WOMEN AND CHILD DEVELOPMENT

RAJYA SABHA
UNSTARRED QUESTION NO 3829
TO BE ANSWERED ON 05.04.2023

SAFEGUARDING YOUNG COUPLES AGAINST POCSO PROCEEDINGS
3829 SHRI AKHILESH PRASAD SINGH:
Will the Minister of Women and Child Development be pleased to state:

(@) whether it is a fact that romantic cases accounted for 25 per cent of POCSO cases, as
highlighted by the report titled Implementation of the POCSO Act Goals, Gaps and
Challenges by Centre for Child Rights and Forum Against Sexual Exploitation of
Children;

(b) if so, details thereof;

(© whether any steps have been taken by Government to amend the laws to safeguard
young couples against POCSO proceedings;

(d) if so, the details thereof; and

(e) if not, the reasons therefor?

ANSWER

MINISTER OF WOMEN AND CHILD DEVELOPMENT
(SHRIMATI SMRITI ZUBIN IRANI)

(a) to (e): As per the information received from National Crime Records Bureau, State/UT-
wise Cases Registered (CR), Cases Charge sheeted (CCS), Cases Convicted (CON),
Persons Arrested (PAR), Persons Charge sheeted (PCS) and Persons Convicted (PCV)
under Protection of Children from Sexual Offences Act during 2018-20 is at Annexure-I.

The Protection of Children from Sexual Offenses (POCSO) Act, 2012 enacted by Govt of India
to safeguard children from sexual abuse and sexual offences. The act clearly defines a child
as any person below the age of 18 years. The POCSO Act provides punishment as per the
gravity of offence.

The Act was further amended in 2019 to introduce more stringent punishment including death
penalty for committing sexual crimes on children, with a view to deter the perpetrators &
prevent such crimes against children.

In case of commission of offence by child, Section-34 under POCSO Act already provides
procedure in case of commission of offence by child and determination of age by Special Court
as follows:

(). Where any offence under this Act is committed by a child, such child shall be dealt with
under the provisions of the Juvenile Justice (Care and Protection of Children) Act, 2000.

(ii). If any question arises in any proceeding before the Special Court whether a person is a

child or not, such question shall be determined by the Special Court after satisfying itself about
the age of such person and it shall record in writing its reasons for such determination.

*kkkk



(PCV) under Protection of Children from Sexual Offences Act during 2018-20

Annexure-|
State/UT-wise Cases Registered (CR), Cases Chargesheeted (CCS), Cases Convicted (CON), Persons Arrested (PAR), Persons Chargesheeted (PCS) and Persons Convicted

2018

Section 4 & 6 of POCSO Act or POCSO Act (

Section 4 & 6) r/w Section 376 IPC

Section 8 & 10 of POCSO Act or POCSO Act (Section

8 & 10) r/w Section 354 IPC

Section 12 of POCSO Act or POCSO Act (Section 12)
r/w Section 509 IPC

SL State/UT
CR | ccs CI\? PAR | PCS | PCcV | CR ccs c’;) PAR | PCS pPCV CR | ccs | con | PAR | Pcs PCV

1 | Andhra 241 | 214 5| 403 311 8| 46 56 1| es| 73 1| 70| 64 o| 93| 78 0

Pradesh
5 | Arunachal 18 18 0 17 18 0 4 5 1 7 6 1 2 0 0 2 0 0

Pradesh
3 | Assam 1224 | 1050 | 58 | 1515 1106 | 62| 372 367 9| 477 | 376 9| 106 | 60 2| 126 | 71 2
4 | Bihar 824 | 538 | 69| 819 762 | 96 | 946 587 | 30| 954 | 812 35 | 126 | 43 3| 95| 82 3
5 | Chhattisgarh | 1214 | 1089 | 204 | 1358 1331 | 254 | 499 470 | 95| 592 | 568 111 | 65| 58 4| 105| 67 7
6 | Goa 0 0 0 0 0 0 1 1 0 1 1 0 1 1 0 1 1 0
7 | Gujarat 1456 | 1403 | 26 | 1857 1847 | 26| 407 393 7| 521| 514 10| 128 | 116 0| 144 | 144 0
8 | Haryana 1068 | 934 | 197 | 1286 1274 | 231 | 641 495 | 80| 621 612 92 | 162 | 122 13| 153 | 153 16
g | Himachal 2| 17 o| 39 37 0 3 3 0 3 3 0 0 0 0 0 0 0

Pradesh
10 | Jharkhand 442 | 282 | 32| 409 318 | 35| 113 75 4| 93| 90 4 12 7 o| 15| 15 0
11 | Karnataka 1408 | 1460 | 132 | 1862 1782 | 146 | 361 404 | 21| 454 | 456 23 | 187 | 205 12| 304 | 287 12
12 | Kerala 162 | 189 8| 256 25| 10| 722 486 | 41| 796 | 564 42| 118 | o4 5| 135 | 101 6
13 2/:232:2 1047 | 1224 | 202 | 1564 1550 | 259 | 1307 1378 | 228 | 1578 | 1638 220 | 36| 36 70 47| 47 7
14 | Maharashtra | 2832 | 2481 | 237 | 3641 3013 | 260 | 3235 2674 | 276 | 4022 | 3100 310 | 53| 39 5| 106 | 51 6
15 | Manipur 28| 22 2| 26 24 2| 13 3 2| 13 3 2 2 1 0 3 1 0
16 | Meghalaya 179 | 120| 14| 179 140 | 14| 78 51 2| 62| a4 2 4 3 0 4 3 0
17 | Mizoram 73 | 102 | 18| 111 107 | 18] 62 66 8| 70| 66 14 3 3 1 3 3 1
18 | Nagaland 6| 11 9| 13 12 9 3 2 0 2 2 0 0 0 0 0 0 0
19 | Odisha 1427 | 1127 | 24| 1263 1283 | 24| o1 72 o| e8| 74 o| 10| 14 o| 11| 14 0
20 | Punjab 288 | 271| 62| 327 330 | 78| 85 53| 15| 92| 80 22 1 0 0 0 0 0
21 | Rajasthan 74| 84| 62| 92 91| 69| 34 35| 17| 39| 40 22| 19| 15 0| 29| 29 0
22 | sikkim 78 | 78| 21| 99 100 | 28| 38 32 4| 39| 34 7 2 2 0 2 2 0
23 | Tamil Nadu 1457 | 1596 | 204 | 2007 1816 | 270 | 424 423 | 65| 542 | 488 77 | 137 | 130 6| 177 | 152 9
24 | Telangana 1140 | 838 | 44 | 1461 1114 | 47| 391 395 | 23| 423 | 508 23| 74| 114 2| 158 | 138 2
25 | Tripura 76 | 93 7| 111 123 8| 47 50 6| 48| 59 6 2 2 0 2 2 0
26 | Uttar Pradesh | 2023 | 1666 | 307 | 2602 2472 | 846 | 3014 | 2456 | 447 | 4021 | 4242 755 | 81| 71 5| 81| 101 13




27 | Uttarakhand 294 | 176 | 17| 195 193 | 20| 23 23 5| 27| 24 6 4 3 0 4 4 0
28 | West Bengal | 1378 | 1494 | 79 | 1486 1634 | 90| 627 673 5| 623| 814 5| 203 | 172 6| 167 | 211 8
TOTAL 2047 | 1857 | 204 | 2499 291 | 1358 139 | 1625 | 1530 160
2301 1172 1 137 71 | 1967 | 1757 2
STATE(S) 9 7 0 8 3013 0 7 8 2 6 1 859 g | 1373 96 > 9
29 | A&N Islands 52 | 54 0| 61 62 0 15 18 0| 18] 19 0 2 2 2 2 0
30 | Chandigarh 1 1 0 1 1 0 1 0 0 1 0 0 0 1 1 0 1 1
D&N Haveli
31 | and Daman & 18] 19 4] 22 19 4 4 3 0 5 6 0 2 3 0 1 3 0
Diu+
32 | Delhi 994 | 1011 | 150 | 1349 1193 | 163 | 687 848 | 60 | 1041 | 924 70| 70| 65 2| 82| 79 2
33 | Jammu& 13 9 0| 12 12 0 14 10 o| 18] 17 0 1 1 0 1 1 0
Kashmir*
34 | Ladakh - - - - - - - - - - - - - - - - - -
35 | Lakshadweep 1 1 0 1 1 0 3 3 0 3 3 0 3 3 0 3 3 0
36 | Puducherry 47 | 43 o| &3 43 0 9 9 0 0 9 0 0 0 0 0 0 0
TOTALUT(S) | 1126 | 1138 | 154 | 1489 1331 | 167 | 733 891 | 60| 1086 | 978 70| 78| 75 3| 89| 89 3
TOTAL (ALL 2160 | 1971 | 219 | 2648 307 | 1432 145 | 1734 | 1627 168
i : 5 " S| 2434 4 S| 12619 X 5 . 1929 < | 1450 74 | 2056 | 1846 95
2018
Section 14 & 15 of POCSO Act POCSO Act r/w Section 377 IPC Sections 17 to 22 of POCSO Act s E L U D E ST
Offences Act (Total)
sL State/U
T P
€1 | con|par|pcs|pev | €| | © | par|c|pev| cr | ccs | con | P2 pes | PC| R | ces | €© | par | pcs | P€
R| S R| s | N . R v N v
y | Andhra g g 0 o| o ol 1| 1 0 11 1] o 3 3 o| 9 9| ol 361| 338 6| 574 | 472| 9
Pradesh
Arunach
2 | al 0| o 0 o| o ol ol o 0 ol o] o 0 0 ol o ol o| 24| 23 1| 26| 24| 1
Pradesh
156
3 | Assam 50 1 0 6| 1 o| 4| s 0 6| 5| ol 10 3 0| 10 3| o 1721 | 148 | 69 | 2140 e
! 1 1 180 | 13
4 | Bihar 71 86 0| 125 | 126 o .| 16 2| 19 | 2 5 3 o| s 3| o] 2004 | 1273 | 104 | 2017 i
7
5 g::’hatt's 8| 8 3| 55| 12 3/ 8] 9 4 9| 9| 4| 18| 23 o| 71| 27| o] 1812 1657 | 310 | 2190 20}1 3;
6 | Goa 0| o 0 0| o o] o] o 0 o] o| o 0 0 0| o 0| o 2 2 0 2 2] o




21

276

7 | Gujarat | 5| 4 0 4| 4 0 i 26 o| 40 g 0] 131 | 124 o | 27| of 2154 2066 | 33| 2783 0| 36
8 | Haryana | 2| 2 0 2| 2 0 ; 28 5| 38 ; 5| 19| 16 1| 29| 20| 6| 1924 | 1597 | 296 | 2129 212 33
Himach
9| al ol o 0 o| o ol 2| 2 0 20 2] o 1 1 o 1 1| o] 28| 23 o| 45| 43| o
Pradesh
10 :\Zarkha : 23 1| 22| 25 1] 2| 1 0 11| ol 3 3 1| 3 3| 1| 615| 391 | 38| 543 | 452| 41
17 | Kermata |20 5 3| 32| 28 3] 2] 1 o| 11| Y ol 34| ea 6| 76| 89| 6| 2036 | 2165 | 174 | 2739 | 2% | 1°
ka 0 6 2 4l o
7 6 9 109
12 | Kerala R 6| 78| 86 o 5| 84| 15| 8| J| 15| 12| 27 2| 36| 29| 2| 1153 | 964 | 77| 1386 .| 8
13 | Madhva g 1 s 21 2] 25| 2| as| 2| se| 2| 23 4 4 4| 9 9| 4| 2445 | 2692 | ass | 3256 | 30| *°
Pradesh 1 6 2 8
14 | Mahara |1, o| 36| 10 ol 2| eo 71 93| ®| 7 6 5 0| 11 9| o 6233 | 5269 | 525 | 7909 | 62| °8
shtra 5 2 8 1 3
15 | Manipur | 0| 0 0 o] o o]l o] o 0 o]l o] o] o 0 o] o o| o] 43| 26 4| 42| 28| 4
16 ngha' 1| o 0 o| o ol o] o 0 ol o| o 4 0 o| a4 o| ol 266| 174| 16| 249| 197 | 16
17 :\n/"zora 0| o 0 o| o ol o] o 0 ol o| o 0 0 0| o o| ol 138| 171| 27| 184 176 | 33
18 z'aga'a" ol o 0 o| o ol ol o 0 ol o] o] o 0 ol o ol o 9| 13 9| 15| 14| o9
31 23 170
19 | odisha | 3| % 0| 320/ 320 ol 1| o 0 ol o| o 25| 18 o| 18| 18| o 1887 | 1468 | 24| 1680 o| 2
3
. 3 3 10
20 [Punjab | 0| o 0 o| o of o 30 s| 35| | s 1 0 o] 1 O of 411 | 354| 82| 455 441 | °,
21 EaJaStha i 43 6| 58| 58 8 g 23 2| 32 ; 20270 196 | 15 2(6) 253 | 18| 483 | 396 | 102 | 510 | 503 1;
22 | sikkim o] o 0 o] o o]l o] o 0 o]l o] o] o 0 0| o o| o] 118| 112| 25| 140 136 35
23 | Tamil Lo o| 12| 10 ol o] 9 0 ol 9| o] 10| 25 o| 20| 3a| o 2039 | 2192 | 275 | 2767 | *°| *®
Nadu 1 9 6
2q | Telanga | 31 o, o| 33| 21 ol 2| 7 o| 16| % 0 2 1 o| 2 1| ol 1665 | 1376 | 69| 2003 | 2| 72
na 3 5 0 2
25 | Tripura | 0| O 0 o] o o] 2] o 0 o]l o] o] o 0 o] o 0| o] 127| 145| 13| 161 | 184 | 14
Uttar 5 6 49 714 | 16
26 | oo | 3] 4 2 3| 8 2| o %2 7| 68| 0| 14| 224| 152| 12| " | 258 | 22| 5401 | 4401 | 780 | 7266 )
Uttarak 1
27 | 2| 2 0 2] 2 o ,| 7 2 9| 9| 2 2 2 o| 2 2| ol 337| 213| 24| 239 234 28




28 West 2 20 0 18 20 0 ! 16 0 108 ! 0 28 28 0 28 36 0| 2267 | 2403 90 | 2430 273 10
Bengal 1 0 7 2 3
TOTAL 8 5 5

57 43 13 | 103 3779 | 3339 | 366 | 4597 423 50
STATE(S 1 6 46 808 | 735 51 0 6 71 629 1 79 | 812 698 41 12 0 59 3 0 1 0 48 50
) 2 0 2
A&N

29 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 69 74 0 81 83 0
Islands

30 g‘:nd'g o| o 0 o| o ol o] o 0 ol o] o 0 0 ol o ol o 2 2 1 2 2| 1
D&N
Haveli

31 | and 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 24 25 4 28 28 4
Daman
& Diu+

32 | Delhi 0 0 0 0 0 0 2 70 6 112 i 7 0 0 0 0 0 0| 1839 | 1994 | 218 | 2584 223 2:
Jammu

33 & . 0 0 0 0 0 0 4 4 0 4 4 0 0 0 0 0 0 0 32 24 0 35 34 0
Kashmir
*

34 | Ladakh - - - - - - - - - - - - - - - - - - - - - - - -

35 | Lakshad |1 g 0 ol o ol o| o 0 ol ol o] o 0 o| o ol o 7 7 0 7 71 o
weep
Puduch

36 erry 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 56 52 0 43 52 0
TOTAL 9 9 249 24
uT(s) 0 0 0 0 0 0 2 74 6 116 5 7 0 0 0 0 0 0 | 2029 | 2178 223 | 2780 3 7
TOTAL 8 5 6
(ALL 1 5; 46 808 | 735 51 9 5; 77 745 0 86 | 812 698 41 iz 10(3) 59 398: 355: 382 4872 42? ::
INDIA) 2 2 7

2019
Section 4 & 6 of POCSO Act or POCSO Act ( Section 8 & 10 of POCSO Act or POCSO Act Section 12 of POCSO Act or POCSO Act (Section
SL | State/UT Section 4 & 6) r/w Section 376 IPC (Section 8 & 10) r/w Section 354 IPC 12) r/w Section 509 IPC
CR CCs CON PAR PCS PCV CR CCS CON PAR PCS PCV CR CCSs CON PAR PCS PCV
1 | Andhra Pradesh 265 186 11 393 347 15 62 51 2 88 86 2 172 72 3 154 148 3
2 | Arunachal Pradesh 22 13 0 22 16 0 11 8 0 15 8 0 0 2 0 0 2 0
3 | Assam 1263 1047 71 1336 1151 71 362 244 9 376 272 10 144 101 3 168 118 3
4 | Bihar 721 612 77 832 757 94 507 422 29 683 524 31 135 83 7 165 106 7




5 | Chhattisgarh 1377 | 1420 | 219 | 1728 | 1681 | 267 | 580 | 58| 105| 705 692 | 119 46 48 6 56 56 7
6 | Goa 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0
7 | Gujarat 1539 | 1460 | 69 | 1966 | 1957 | 84| 340 | 315 4| 430 422 4| 259 | 194 1| 240| 231 1
8 | Haryana 1174 | 1005 | 231 | 1320 | 1291 | 276 | 654 | 493 | 66| 624 606| 82| 181 | 140| 28| 176 | 172 | 28
9 | Himachal Pradesh 1 2 0 1 3 0 4 3 0 3 3 0 0 0 0 0 0 0
10 | Jharkhand 469 | 358 | 89| 472 | 402| 93| 132 76 5| 135 9% 5 8 2 2 2 4 2
11 | Karnataka 1623 | 1533 | 153 | 2028 | 1988 | 165 | 355 | 316| 25| 374| 400| 29| 130 121 7| 167 | 158 7
12 | Kerala 113 | 127 | 14| 145| 147 | 14| 749| 639| 18| 871| 680| 20| 146 89 1| 163 98 1
13 | Madhya Pradesh 3337 | 3137 | 418 | 4084 | 4063 | 545 | 2669 | 2610 | 431 | 3140 | 3233 | 515 38 37| 12 45 46| 12
14 | Maharashtra 3117 | 3000 | 341 | 4082 | 3497 | 376 | 3160 | 3087 | 324 | 4342 | 3770 | 375 94 51 3 62 51 3
15 | Manipur 47 55 4 46 70 4 9 3 1 12 3 1 1 0 0 1 0 0
16 | Meghalaya 145 | 191 | 88| 227| 219 88 61 56 8 67 60 8 6 4 0 5 4 0
17 | Mizoram 36 36| 34 35 36| 37 41 41| 25 43 22| 26 2 1 0 1 1 0
18 | Nagaland 10 11 0 12 12 0 2 1 1 2 1 1 0 0 0 0 0 0
19 | Odisha 1417 | 1266 | 33| 1498 | 1542 | 33 72 68 0 77 77 0 4 1 0 0 1 0
20 | Punjab 232 | 220 68| 296| 250 95| 122 81| 10| 143 99 | 16 5 1 0 6 1 0
21 | Rajasthan 4 4| 75 15 19 9% 3 71 17 9 9| 26 22 18 3 15 19 4
22 | sikkim 61 58 7 61 62 7 28 27 4 30 28 4 1 2 1 2 2 1
23 | Tamil Nadu 1742 | 1636 | 222 | 2259 | 1882 | 243 | 474 | 436 | 43| 596 | 486 | 49| 144 | 116 | 13| 147 | 138 | 17
24 | Telangana 1180 | 1102 | 58| 1623 | 1347 | 73| 751 509 | 28| 777 | 656 31 55 81 3| 104 9% 4
25 | Tripura 107 | 106 | 22| 129| 115 27 63 61| 11 57 62| 12 2 2 1 1 2 1
26 | Uttar Pradesh 3344 | 2663 | 497 | 3785 | 3649 | 970 | 3819 | 3467 | 491 | 5048 | 5206 | 683 45 51 6 67 67 | 11
27 | Uttarakhand 231 | 261| 92| 314| 312 111| 100 89 o| 101]| 101 0 15 14 0 16 17 0
28 | West Bengal 1469 | 1529 | 50| 1415 | 1736 | 64| 578 | 675| 23| 82| 1029 | 26| 150| 173 2| 196 353 2
TOTAL STATE(S) 25046 | 23048 | 2943 | 30124 | 28551 | 3848 | 15708 | 14368 | 1680 | 19570 | 18651 | 2075 | 1805 | 1404 | 102 | 1959 | 1891 | 114
29 | A&N Islands 83 79 1 89 85 1 5 3 1 6 5 1 4 3 0 3 3 0
30 | Chandigarh 1 1 0 1 1 0 4 4 0 4 4 0 0 1 0 0 1 0
37 | D&N Haveliand 47 47 0 54 49 0 3 3 0 3 3 0 1 1 0 2 1 0
Daman & Diu+
32 | Delhi 969 | 869 | 469 | 1245 | 1050 | 469 | 604 | 586 | 222 | 840 | 714 | 224 50 51 3 75 66 3
33 | Jammu & Kashmir* 75 58 0 73 71 0 19 14 0 17 17 0 0 0 0 0 0 0
34 | Ladakh - - - - - - - - - - - -
35 | Lakshadweep 14 8 0 15 9 0 7 3 0 10 4 0 4 0 0 2 0 0
36 | Puducherry 48 44 4 73 73 4 0 0 0 0 0 0 0 0 0 0 0 0
TOTAL UT(S) 1237 | 1106 | 474 | 1550 | 1338 | 474 | 642 | 613 | 223 | 880 | 747 | 225 59 56 3 82 71 3
TOTAL (ALLINDIA) | 26283 | 24154 | 3417 | 31674 | 29889 | 4322 | 16350 | 14981 | 1903 | 20450 | 19398 | 2300 | 1864 | 1460 | 105 | 2041 | 1962 | 117




2019

Section 14 & 15 of POCSO Act

POCSO Act r/w Section 377 IPC

Sections 17 to 22 of POCSO Act

Protection of Children from Sexual Offences Act

SL | State/UT (Total)
CR |ccs| con [PAR [Pcs [Pcv | cR [ccs [ con [ PAR [Pcs [ Pcv | cR [ccs [ con [ PAR | Pcs [Pcv | cR | ccs [ con | PAR | pcs | pcv
1 | Andhra 1| o 0 1] o0 o| 2| a4 0 9 8 ol ol o 0 0 o| o] s502| 313| 16| 45| 58 | 20
Pradesh
5 | Arunachal 1| o 0 1| o] of 2| 1 0 20 1 ol o] o 0 0 o| o 36 24 0 40 27 0
Pradesh
3 | Assam 2| 1 0 2] 1| o] o] o 0 0| o o| 8| 3 0 8 6| 0] 1779 | 1396 | 83| 1890 | 1548 | 84
4 | Bihar 164 | 58 0| 142 136| o] 13| o9 0| 15| o9 o] o] o 0 0 0| 0| 1540 | 1184 | 113 | 1837 | 1532 | 132
5 | Chhattisgarh 4| 4| 13 4| 4| 13| 6| 6 4 6| 6 5 14| 12 2 14 14| 3| 2027 | 2073 | 349 | 2513 | 2453 | 414
6 | Goa 0| o 0 o] ol o] o] o 0 0| o o] o] o 0 0 o] o 0 0 0 0 0 0
7 | Gujarat 9| o9 0| 11| 12| o 22| 22 0| 27| 28 0| 84| 72 0| 99| 99| o] 2253| 2072| 74| 2773 | 2748 | 89
8 | Haryana 3| 2 2 6| 6| 2| 40| 34 5| 51| 48 6| 22| 12 1 12 12| 1| 2074 | 1686 | 333 | 2189 | 2135 | 395
g | Himachal 6| o 0 ol ol o] o 1 0 1| 1 ol 1| 2 0 2 21 o 12 8 0 7 9 0
Pradesh
10 | Jharkhand 32| 13 1| 18] 18 1] o| o 1 0| o 1| 13| 10 2 11 10| 2| 654| 459| 100 | 638| 530 104
11 | Karnataka 23| 12 3| 40| 31| 5| 6| 21 1| 23| 21 1| 23] 18 1 33| 35| 1| 2160 | 2021 | 190 | 2665 | 2633 | 208
12 | Kerala 90 | 47 3| 8| 57| 3| 181| 94 4| 159 | 100 4| 4| 13 0 16 15| 0| 1283 | 1009 | 40| 1443 | 1097 | 42
13 m:‘;zm 9| 9 o| 13| 13| o| 70| 74| 12| 94| 99| 13| o] o 1 0 o| 1| 6123 | 5867 | 874 | 7376 | 7454 | 1086
14 | Maharashtra 27 | 15 3| 21| 15| 3| 153 136| 35| 195| 156 | 35| 7| 6 0| 21| 21| o] 6558 | 6295| 706 | 8723 | 7510 | 792
15 | Manipur 1| 1 0 o] 1| o] o] o 0 0| o o] o] o 0 0 o] o 58 59 5 59 74 5
16 | Meghalaya 0| o 0 o] ol o] o] o 0 0| o o| 7| 4 0 10 4| o 219| 255| 96| 309 | 287| 96
17 | Mizoram 0| o 0 o] ol o] o] o 0 0| o o] o] o 0 0 o] o 79 78 | 59 79 79 | 63
18 | Nagaland 0| o 0 o] ol o] o] o 0 0| o o] o] o 0 0 o] o 12 12 1 14 13 1
19 | Odisha 542 | 438 0| 452|498 | o] o] 2 0 2| 2 o] 1| 4 0 4 4| o 2036 | 1779 | 33| 2033 | 2124| 33
20 | Punjab 3] o 0 o| o| o] 27| 17 9| 39| 25| 10| o o 0 0 0| o 38| 319| 87| 48| 375]| 121
21 | Rajasthan 158 | 94 9| 134 | 133 9 11| 11 6| 16| 16 7 398 | 279 | 68| 359 | 347 | 74| 596 | 423 | 178 | 548 | 543 | 216
22 | sikkim 1| 1 0 2| 2| o] o] o 0 0| o o] o] o 0 0 o] o 91 88| 12 95 9% | 12
23 | Tamil Nadu 8| s 0 8| 6| o] o] 1 1 2| 2 1| 28] 34 7| 33| 39| 8| 2396 | 2228 | 286 | 3045 | 2553 | 318
24 | Telangana 3| 6 0 8| 6| o] 7] 25 0| 31| 29 o] 2| 1 0 6 5| 0| 1998 | 1724 | 89 | 2549 | 2139 | 108
25 | Tripura 0] o 0 o| ol o] 2| a4 0 4| 4 o| 2] o 0 2 0| o] 176 | 173| 34| 193 | 183| 40
26 ;’:;Zresh 1| s 0 71 7| ol 77| 74 4| 99| 89 6 | 308 | 218 4| 644 | 359 | 4| 7594 | 6478 | 1002 | 9650 | 9377 | 1674
27 | Uttarakhand 0] o 0 o] o| o] 11| o9 0 9| o9 0| 12| 11 0 12 12| o] 369 | 384| 92| 452| 451 111
28 | West Bengal 15| 11 1| 16| 11 1| 15| 12 1| 14| 13 1| 29131 4| 67| 150| 4| 2256 | 2531 | 81| 2530 | 3292 | 98
;? ;\E"(S) 1203 | 731 | 35| 975 | 956 | 37 | 645 | 557 | 83| 798 | 666 | 90 | 963 | 830 | 90 | 1353 | 1134 | 98 | 45270 | 40938 | 4933 | 54779 | 51849 | 6262




29 | A&N Islands 0] o 0 o] ol o] 2] 2 1 1] 2 1] o] o 0 0 o] o 9 87 3 99 95 3

30 | Chandigarh 0| o 0 o] ol o] o] o 0 0| o o] o] o 0 0 o] o 5 6 0 5 6 0
D&N Haveli

31 | and Daman 2| 2 0 21 2| o] 1] 1 0 1| 1 ol o] o 0 0 o| o 54 54 0 62 56 0
& Diu+

32 | Delhi 3| 2 0 4| 2 o] 90| 69 8| 91| 79 8| 3| 12| 16 14 13| 16| 1719 | 1589 | 718 | 2269 | 1924 | 720

33 | Jammu & o| o 0 ol o| o 12| s 0 6| 5 o| 3| 2 0 5 5| o 109 79 o| 101 98 0
Kashmir*

34 | Ladakh ; - ; N - ; ; ; ; - N N R - ; ; - - ; ; - - -

35 | Lakshadweep 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 25 11 0 27 13 0

36 | Puducherry 0| o 0 o] ol o] o] 1 0 1| 1 o] o] o 0 0 o] o 48 45 4 74 74 4
TOTAL UT(S) 5| 4 0 6| 4| o] 105]| 78 9| 100 88 9| 6| 14| 16| 19 18 | 16 | 2054 | 1871 | 725 | 2637 | 2266 | 727
TOTAL(ALL | 1108 | 735 | 35| 981 | 960 | 37 | 750 | 635 | 92| 898 | 754 | 99 | 969 | 844 | 106 | 1372 | 1152 | 114 | 47324 | 42809 | 5658 | 57416 | 54115 | 6989

INDIA)




2020

Section 4 & 6 of POCSO Act or POCSO Act ( Section 4

Section 8 & 10 of POCSO Act or POCSO Act (Section 8

Section 12 of POCSO Act or POCSO Act (Section 12) r/w

SL State/UT & 6) r/w Section 376 IPC & 10) r/w Section 354 IPC Section 509 IPC
CR ccs | con | PAR PCS | PCV | CR ccs | con | PAR | Pcs | Pcv | cR | ccs | con | PAR | Pcs PCV
1 | Andhra Pradesh 272 247 3 391 457 4 102 129 13 67 155 13 65 | 140 2 67 | 173 2
5 | Arunachal 17 13 0 24 21 0 9 5 0 8 5 0 1 0 0 1 0 0
Pradesh
3 | Assam 1049 973 33 | 1675 | 1194 33 322 275 10 475 316 10| 120 88 o| 173 9% 0
4 | Bihar 628 501 30 629 558 35 646 535 11 711 606 11| 198 | 143 o| 160 161 0
5 | Chhattisgarh 1535 | 1530 | 147 | 1839 | 1807 | 160 469 468 71 566 561 85 15 10 0 19 15 0
6 | Goa 0 0 0 0 0 0 0 0 0 0 0 0 1 1 0 1 1 0
7 | Gujarat 1871 | 1827 22| 2401 2394 26 274 260 1 340 323 1| 110] 116 o| 148 148 0
8 | Haryana 1101 950 31| 1219 | 1199 41 545 406 21 511 508 22| 156 | 105 4| 12| 137 4
g | Himachal 0 4 0 1 4 0 2 2 0 2 2 0 1 1 0 2 2 0
Pradesh
10 | Jharkhand 681 428 98 472 457 | 108 165 86 16 171 134 18 18 14 0 18 18 0
11 | Karnataka 1601 | 1529 52 | 1929 | 1883 60 337 328 7 398 420 7 95 | 100 1] 136] 131 1
12 | Kerala 1273 591 4| 1183 742 4 509 550 12 638 576 12| 133] 132 4| 145 140 4
13 2/:232:3 3259 | 3180 | 247 | 4122 | 4057 | 294 | 2260 | 2252 | 227 | 2668 | 2714 | 266 45 45 5 83 83 5
14 | Maharashtra 2785 | 2831 | 160 | 3665 | 3415 | 183 | 2705 | 2727 | 139 | 3675 | 3322 | 161 48 73 2 71 75 2
15 | Manipur 55 42 1 53 44 1 14 8 0 13 8 0 4 3 0 2 3 0
16 | Meghalaya 251 198 42 273 241 49 64 57 6 67 59 6 9 4 0 6 4 0
17 | Mizoram 61 56 23 64 60 23 41 41 17 41 41 17 1 3 1 3
18 | Nagaland 15 12 6 18 14 6 2 2 0 4 2 0 1 0 1 0
19 | Odisha 1629 | 1633 31 | 1864 | 1980 33 523 391 4 450 496 4 17 13 0 13 13 0
20 | Punjab 549 500 37 606 616 49 138 146 6 175 164 9 1 2 3 3 2
21 | Rajasthan 2 0| 194 0 o| 216 5 4 12 4 4 31 7 1 9 8 1
22 | sikkim 70 60 6 69 64 6 24 22 4 29 23 4 4 1 4 4 1
23 | Tamil Nadu 2229 | 1785 | 127 | 2815 | 2093 | 199 618 496 44 672 534 s4 | 158 | 122 s| 190 131 7
24 | Telangana 1415 | 1392 30 | 1890 | 1653 38 555 598 70 791 734 80 81 41 2 73 57 2
25 | Tripura 86 91 5 128 117 5 54 51 6 52 75 6 2 1 0 1 1 0
26 | Uttar Pradesh 2630 | 2883 | 655 | 4049 | 3865 | 808 | 3897 | 3586 | 614 | 5524 | 5499 | 891 92 | 105 3| 128] 156 4
27 | Uttarakhand 396 445 35 505 503 39 157 157 0 156 157 0 4 3 0 3 3 0
28 | West Bengal 1541 | 1575 21| 1550 | 1808 22 831 757 6 732 857 6| 237| 19 1] 215] 233 1
TOTAL 27001 | 25276 | 2040 | 33434 | 31246 | 2442 | 15268 | 14339 | 1317 | 18940 | 18295 | 1714 | 1624 | 1469 | 36 | 1815 | 1798 39

STATE(S)




29 | A&N Islands 105 109 10 104 120 10 9 10 1 9 12 1 2 3 0 3 3 0

30 | Chandigarh 0 0 0 0 0 0 0 1 0 0 2 0 0 0 0 0 0 0

31 | D&NHaveliand 39 39 2 52 47 2 2 2 0 3 2 0 0 1 0 0 1 0
Daman & Diu

32 | Delhi 721 917 52 | 1117 | 1082 63 376 649 20 736 721 24 32 37 0 58 53 0

33 | Jammu & 152 124 2 195 190 4 24 17 0 21 21 0 2 2 0 5 5 0
Kashmir

34 | Ladakh 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0

35 | Lakshadweep 3 1 0 4 1 0 3 5 2 7 5 2 1 0 0 0 0 0

36 | Puducherry 44 42 42 85 85 42 10 10 0 25 25 0 11 10 0 31 10 0
TOTAL UT(S) 1064 | 1232 | 108 | 1557 | 1525 | 121 424 694 23 801 788 27 48 53 0 97 72 0
UL (S 28065 | 26508 | 2148 | 34991 | 32771 | 2563 | 15692 | 15033 | 1340 | 19741 | 19083 | 1741 | 1672 | 1522 | 36 | 1912 | 1870 39

INDIA)




2020

Section 14 & 15 of POCSO Act

POCSO Act r/w Section 377 IPC

Sections 17 to 22 of POCSO Act

Protection of Children from Sexual Offences Act

SL State/UT (Total)
cR [ccs | con [ PAR [ Pcs [ Pcv | crR [ ccs [ con [ PAR [ Pcs [ Pcv | cR [ccs [ con [ PAR [Pcs [ Pcv | cR | ccs [ con | PAR | pcs | pev
1 | Andhra 3| o0 0 1| o o| 1| 2 0 2] 2 o] 11| 3 0 8| 6 0| 454 | s521| 18| s36| 793 | 19
Pradesh
5 | Arunachal 1| o 0 1| o o| ol o 0 o| o ol o] o 0 o| o 0 28 18 0 34 26 0
Pradesh
3 | Assam 4] 3 0 3| 3 o] ol o 0 o] o ol 1| 1 0 1 0| 1496 | 1340 | 43| 2327 | 1610 | 43
4 | Bihar 106 | 154 o| 183 189 o| 9| 14 0 9| 14 ol 4| 3 0 8 0| 1591 | 1350 | 41| 1700 | 1533 | 46
5 | chhattisgarh | 15| 15 o| 15| 15 o] 9 o9 0 9| o9 ol 6| 6 o| 11| 10 0| 2049 | 2038 | 218 | 2459 | 2417 | 245
6 | Goa 0 0 o| 4| 4 0 4| a4 ol o] o 0 o] o 0 5 5 0 5 5 0
7 | Gujarat 0 2 o 14| 11 o| 18| 18 o| 74| s6 o| 76| 74 0| 2345 | 2272 | 23| 2985 | 2959 | 27
8 | Haryana 0 o| 31| 30 0| 34| 34 o 19| 14 o| 21| 21 0| 1853 | 1506 | 56| 1928 | 1900 | 67
g | Himachal ol o 0 ol o| o| 1| 1 0 1| 1 ol 1| 1 0 5| s 0 5 9 0 11 14 0
Pradesh
10 | Jharkhand 71| 43| 23| s9| 53| 26| 2| 4 0 3| 4 ol 1| 7 0 o| 7 o| 938 =582 137| 723| 673] 152
11 | Karnataka 57| 32 o| 29| 34 o| 4| s 1| 12| 1 1| 10| 21 o| 23| 28 0| 2104 | 2016 | 61| 2527 | 2507 | 69
12 | Kerala 97 | 111 | 15| 128 | 111 | 15| 138 | 131 5| 190 | 143 s 13| 7 1| 19| 8 1| 2163 | 1522 | 41| 2303 | 1720 | 41
13 ngzzs 11| 8 20 14| o9 2| 66| 66 1| 8| 85 1l 7] 7 o| 16| 16 0| 5648 | 5558 | 482 | 6989 | 6964 | 568
14 | Maharashtra | 33 | 14 0| 34| 23 0| 111 | 100 7 | 144 | 115 8| s| s 0 7] 6 0| 5687 | 5750 | 308 | 7596 | 6956 | 354
15 | Manipur 2| o 0 4] o o] ol o 0 o] o ol o] o 0 o] o 0 75 53 1 72 55 1
16 | Meghalaya 2| o 0 o] o o] ol o 0 o] o ol 2] o 0 1| o o| 328| 259| 48| 347 | 304]| 55
17 | Mizoram o] o 0 ol o o] o] o 0 o] o ol 2| 2 1 2| 2 1| 105| 100 44| 108| 104| 44
18 | Nagaland o] o 0 o] o o] ol o 0 o] o ol o] o 0 o] o 0 18 15 6 23 17 6
19 | Odisha 33| 47 0| 50| s0 o] ol 1 0 1| 1 ol o] 1 0 1| 1 o| 2202 | 2086 | 35| 2379 | 2541 | 37
20 | Punjab s 2 0 3| 2 o| 24| 33 6| 40| 43| 10| 3| 1 0 1| 1 o| 720| 84| 51| 828| 829| 70
21 | Rajasthan 35 | 27 5| 41| 41 70 15 11 2| 16| 16 2180 | 114 | 88| 141 | 140 | 114 | 244 | 161 302 | 211| 209 371
22 | sikkim o] o 0 o] o o] ol o 0 o] o ol o] o 0 o] o 0 98 86 | 11| 102 91| 11
23 | Tamil Nadu 54 | 34 o| 62| 38 o| 2| 4 0 7] s o 29| 31 o| 49| 39 0| 3090 | 2472 | 176 | 3795 | 2840 | 260
24 | Telangana 0| s o] 19| o9 o| 7| 10 o] 14| 14 o| 6| 4 0 2| a4 0| 2074 | 2053 | 102 | 2789 | 2471 | 120
25 | Tripura o] o 0 o] o o] 1| o 0 o] o ol o] o 0 o] o o| 143 143] 11| 181 | 193] 11
26 g:;z;sh 2| 14 o] 15| 15 o| 68| 62 1| 67| 66 1| 199 | 167 3| 465 | 281 4| 6898 | 6817 | 1276 | 10248 | 9882 | 1708
27 | Uttarakhand o] o 0 o] o o| 16| 11 o] 11| 11 o] o 0 o] o o| 573| 16| 35| 675| 674] 39
28 | WestBengal | 17| 16 o| 20| 16 o] 6| 4 1 5| a4 5| 73 o| 46| 85 0| 2657 | 2621 | 29| 2568 | 3003 | 30




TOTAL

et 571 | 531 | 45| 684 | 611 | 50| 529 | 514| 24| 673 | 600| 29 | 598 | 524 | 93| 903 | 740 | 120 | 45591 | 42653 | 3555 | 56449 | 53290 | 4394

29 | A&N Islands 1| 1 0 o] 1 o] ol o 0 o] o 0 1 0 0 o| 118| 124| 11| 116] 137] 11

30 | Chandigarh o] o 0 o] o o] ol o 0 o] o 0 0 0 0 0 0 1 0 0 2 0
D&N Haveli

31 | and Daman ol o 0 o] o ol 1| 1 0 1] 1 ol o] o 0 o| o 0 42 43 2 56 51 2
& Diu

32 | Delhi 2| 1 0 1| 1 0| 66| 61 0| 80| e8 o| o] 2 0 2| 2 0| 1197 | 1667 | 72| 1994 | 1927 | 87

33 | Jammu& 10| a4 0 8| 8 o| 4| 3 0 3| 3 o| 8| 3 0 3| 3 o| 200/ 153 2| 235| 230 4
Kashmir

34 | Ladakh o] o 0 o] o o] ol o 0 o] o 0 0 0 o] o 0 0 0 0 0 0 0

35 | Lakshadweep | 0| 0 0 o] o o] ol o 0 o] o 0 0 0 o] o 0 8 6 2 11 6 2

36 | Puducherry o] o 0 o] o o| o] o 0 o| o 0 0 0 o| o 0 65 62 | 42| 141| 120] 42
TOTALUT(S) | 13| 6 0 9| 10 0| 71| 65 o| 8| 72 o| 10| & 0 5| 6 0| 1630 | 2056 | 131 | 2553 | 2473 | 148
m’;&; (ALL | oen [ 537 | 45| 693 | 621 | 50| 600|579 | 24| 757 | 672 | 29| 608 | 530 | 93 | 908 | 746 | 120 | 47221 | 44709 | 3686 | 59002 | 55763 | 4542

*kkkx




